HIGH COURT OF JAMMU & KASHMIR AND LADAKH

(Office of the Registrar General at Jammu)
Kkk ok

ORDER

No: -) 229 of 2024/RG Dated:- +5.12.2024

In excrcise of the powers under Scction 9 (3) of the Bhartiya Nagrik
Suraksha Sanhita, 2023, the following Civil Judges (Junior Division) arc hereby
conferred the powers of Judicial Magistrates, 1* Class, o be exerciscd by them
within their respective jurisdictions, w.c.f. the date they join their respective place
of postings:-

Name of the Officer | Present place of posting
S/Shri

1. | Zirgham [lamid . 1 Additional Munsif, Srinagar
2. I'azal Ul Ilag | Munsiff, Shangus

By-Order.
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